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Shri T. N. 8iagh: During the last 

Ii months We have been takin, special 
CIBl'e to understand the problems and 
remove any ot their grievances wher-
ever we have noticed them. The 
problem there is that the labour 
union is split up into three parties. 
(lnte1TUptions.) 

Mr. Speaker: Order, order. Fire 
is there but the extinguising appara-
tus is inadequate. I can.."lot keep 
order .. (lnterru.ptions) I am talking 
of this atmosphere. 

Shrl T. N. Sln&'h: There are three 
factions in the labour union there. 
Not only that. One of the factions 
has gone to the High Court and got a 
writ suspending the operation of the 
other. This is our problem. Without 
an organised labour union functioning 
in full force. obviously there are 
difficulties. 

8hrl Hem Ba.rwL: May I know if 
the attention of the Government has 
been dI':iwn to the following press 
report which says as follows: 

"The judicial probe is also 
understood to have made severe 
comments on the cOnduct of cer-
tain trade unionists as also the 
inCllusion of State power politics 
in the t~ade ~nion field. It also 
sharply pin-pointed the existence 
of factional forces and intrigues 
at the executive level in the BEe 
set-up." 

If so, lllIlly I know what the Govern-
ment have to say in the face of this 
statement? 

Shri T. N. SiDcb: Obviously the 
reference is to whatever has alreadY 
been stated in .the judge's report. 
All aemon that we can pibly take 
is being taken. I can assure the hon. 
Member of 'that. 'But in regard to 
cert'lin thi~ which ~ of a, 10ng-
duration nature, 10ng-tenn action is 
to be taken and that will produce re-
sults only after a time. Some ~mme
diate action such as taking discipli-
nary action against 'ilidlviduals, etc. 
is being taken. 

Mr. Speaker: Next question. 

Some Bon. Members rOBe--

Shrimatl TarkeBhwari SIDha: May 
I know ... 

Mr. Speaker: Order, order. I have 
called the next question. The lady 
should not enter into the fire! 

Bokaro Steel Project 

+ 
-536. J Shri BamaebaDdra Ulaka: 

L Shri Dhulesbwar Mee ... 

Will the Minister of Steel and 
Mines be pleased to refer to the replY 
given to Starred Question No. 898 on 
the 300 April, 1964 and state: 

(a) the stage at whioh tlhe negotia-
tions with Dastur and Co. about the 
consultancy lee and the scope of con-
SUltation about the Bokaro Steel Pro-
ject stand at present; 

(b) whether the tenns and condi-
tions of the oonsultancy agreement 
have been finalised; and 

(c) if so. the precise nature of the 
agreement? 

The M1nlster of Steel and Mines 
(Shri Sanjiva Reddy): (a) to (c). A 
statement is laid on the Table of the 
House. 

STATEMENT 

In reply to Staned Question No. 898 
on the 3rd April, 1964, tile former 
Minister of Steel, Mines and Heavy 
Engineering ,hrad stated that the 
tenns and conditions of the consul-
tancy agreement were in final stages 
of negotiation with Dastur and Com-
pany and that they were expeC'ted to 
be finalised very shortly. In reply to 
one of the supplementanes, the Min-
i&terhad stated that an estimate of 
the to1ml amount of fees to ~ paid 
to Messrs Dastur and Company for 
the work, had been made, but It was 
under negotiation, and that as soon 
as negotiations were over end the 
agreement finalised, he would be able 
to give 1lhe' information. Il'his .Eur-
ance was gWen by 'my p!'edeceSSOr in 
the light of, the then existin, cireum-
atances. 
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With the announcement of Soviet 

aid for the construction of Bokaro 
Steel Project by the former Mini.ter 
of Steel, Mines and Heavy lCniineer-
ing in the Parliament on the 1st May, 
1964, the position with regard to the 
proposed agreement with Messrs 
Dastur and Co. had to be reviewed. 

The position which has emerted 
now is that the Soviet authorities 
are keen to assume responsibility for 
plant design and: supervision of con-
struction. This is mainly due to the 
fact that they feel tlhat even though 
Boka·ro will provide for the fullest 
utilisation of Indian capacity for the 
manufacture of equipment, under the 
present conditions it has necessarily 
to be engineered to suit equipment of 
Soviet design and their latest manu-
facturing technique. Indian design 
and engineering capacity will also be 
associated with the project. The 
exact responsibilities of Dastur and 
Co. halVe still to be finalised with the 
Soviet authorities. 

Shri Ramachaadra Ulaka: May I 
know, after the announcement of 
Soviet aid for the constl'uctbn of the 
Bokaro Steel Project, whether any 
tenders have been invited and, if so, 
how do they compare with that of 
Dastur and Co? 

Shri SaDjlva Reddy: We have not 
yet finalised the whole thing. 

Shri RaDlchaDdra Ulaka: May I 
know the total amount proposed to be 
given to the consultants and the 
amount that has already been spent 
on consultancy? 

Shri SaDjlva Reddy: As I said, the 
consultancy has not yet been finIalised. 

ShrI Alvares: The design for Bokaro 
was made by :oastur and Co., at the 
invitation of Government. The Rus-
sians have jettisoned that design. 
With this precedent, it is likely that . 
the American tesm coming today, for 
1lhe fifth Plant, may want to have its 
design. . They will come and say . so. 
How do the GOvernment propose to 
utilise the services of Dastur and Co .• 
in future, since they "have developed 
an expertise of internatiollGl reputa-
tion? . 

Shri SaDjlva Reddy: It is tOO long a 
question, but still . . . 

Shrt Alvares: It is a short one. 

Mr. Speaker: It may be short for 
one and long for the other. 

Shri Saujiva Reddy: Albout consul-
tancy for Booro, it has not been 
finalised yet. It has been under dis-
cussion with Dastur and Co. The 
Russian technical team which has 
come here is also assistm, us; we 
have to negotiate with the Russian 
Government, and they want to draft 
a separate report. And now, the Con-
sortium people-the Anglo-American 
Consortiurn __ re coming today. I 
cannot say anything in adiYance be-
fore I talk to them and the Govern-
ment come to certain terms. 

Shri Alvares: My question was, 
how do they propose to utilise the 
services of Dastur and Co. 

Mr. Speaker: He said that a team 
is coming today and they will !have 
discussions as to how it can ,be done 
etc. Shrimati Tarkeshwari Sinha. 

Shri Alvares: How do the Govern-
ment propose to expedite this thing in 
view of its national itflportahce . . . 

Mr. Speaker: Order, order. I have 
talle4 Shrimati Tarkeshwari Sinha. 

Shrlmatl Tarkeshwari SIDha: May 
know whether any preliminary re-

port was submitted by Dastur Bnd 
Co., before the consideration Of 1lhe 
countries from whom participation is 
expected and,' if so, whether a copy 
of that preliminary report was given 
to the United States and whether, in 
view of the tact that the Soviet Union 
also has expressed its willingness, 
may I know whether a copy of thiIlt 
report has also been ·given to the 
Soviet Union for their consideration? 

Shri 8aDjiva Reddy: About Bok~, 
they prepared a project report. It 
was given to the Russian Government; 
they have studied it and want tore-
write. About the other projects, 
diflerent consultants drew up tenta-
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live reports. Dastur and Co. was Mr. 8~: The hon. Minister 
also one. They studied Hospet-Qoa· !has followed it, I suppose. 
Hindustan Steel studied Visakhapat~ 
narn-Bailadilla. Dastur and Co. stu- SIIrl SaDJhra Reddy: Yes, Sir. When 
died NeYlVeli-Salem. Some one· will my predecessor made a ltatement in 
have to give WI the eq~ent and this House, the agreement had not 
the finances; these will have to be been signed. 
taken into consideration; In a con-
sideration of the project reports we 
have to see whether they fit ·the'type 
of machinery that Ilhey: are going to 
supply, etc. These can only be finalis-
ed after detailed consultations. 

"'" ~ fif~ ~: ;r~) 
~ qf<41 ..... ' ltft ~ ~ it 
1I'ror ~ rnr m tt1fT m it 
~ m- m ~ mt ~. f~ t ifirtVr 
~~~~·it~~ 
~~W~ ? 

~ ~. WA 1f'lfAllll' " ~'" <'" "0 ~o b'\') : If>1t ~~ 'I'iI' 
~ t , mm ~ ;l;TIf~ ~ ~ trit 
~qR~~mffit I 

8br1 Nath Pal: May I draw the 
attention of the Minister to an an-
nounc<ement made in this House by 
his worthy predecessor that an agree-
ment was ini\ialled between Dastur 
and Company and the Government of 
India, i.e. the Steel Department? May 
I know whether the Government to-
day is resiling from this agreement 
to hand over the prepaIl8tion of pro-
ject report and engineering to Dastur 
and Company because of some pres-
sure'/- May I know wbether because 
we are to get machinery from abroad, 
we are to resile from this prom'ise to 
Parliament? May We know if the 
Government is resiling from this 
assurance, becaUSe handing over a 
contract to an Indian finn of engi-
neers is a landmark in the history· of 
India's technological development? 

Mr. S~er: How can a QUeBti9n 
be answered when the!e are so many 
"whethers" in it? 

Sbft Natil hi: The prl.naip1e in-
volved is a ·IiJtiple 0Di!. ·SbIIll I make 
the' question a" .unpleone, Sir? 

Mr. Speaker: When he is answer-
ing, he should not be interrupted in 
the middle. 

Sbrl Nath Pai: 1 said 'initialled'. 
There is di1ference between signing 
and initiallinc. It is a question of the 
privilege of the HoUle. 

Mr. Speaker: It is also his privilece-
to answer the question. 

Sbrl Saajiva Reddy: I will state 
the facts as 1lhey are, whatever infer-
ence hon. Members may draw trom 
them. It was under discussion still' 
there were some points which were ~ 
be disC!Ussed depending on the amount 
of work that was likely to be given to 
Dastur and Company. It had not been 
finalised. 

Meanwhile the expected American 
as&.istance did not come. Naturally we 
had to go to the other countries. 
Rokaro is now being assisted by 
Russia. The project report which has 
been prepared by Dastur and Com-
pany and banded over to our Gov-
ernment has not been accepted by the 
Russians. They are making modi1\.ca-
tions, because they say, this would not 
fit in with the equipment and machi-
nery whim they are likely to supply. 
'nlerefore, they say, instead of correct-
ing the report here and there, they 
would like to re-write it. Unfortu-
nately, . this has delayed the projed 
by another nine montlhs or so. Tech-
nicians from the- U.S,S.R. ant here. 
They have gone rou.nd for a ·rnonth. 
They have studied the coal, water and 
other things necessary for the pro,ject. 

.They are ping to re-wr.ite the report. 
In vieW' of this, tha scope ·for Dastur 
and ·Company will be restricted; not 
that they are loing to be taken out, 
but it willlle'restrlated. What amount 
of work- 1lbe RuasillM will take aU 
Ilthat. "amount at work Dastur -and 
Company wUl be give. will hawe to 
be arrived at in consultation with the 
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Russian Govequnent. That is the Shrlmatl Kenab Bay: My question 
stage now and no more details can be was di1ferent. I want to know what 
given by me. you did in regard to Durgapur. Was 

Shrl ....... tIIan Chettiar: May I 
imow if thls information is correct, 
whether the Russian experts have 
eltpl'elSed displeasure at Dastur and 
Company oontiDWng al COIIIBwtants 
for the Bokaro scheme 8Ild, if so, 
may I know wllether the Government 
are seriously considering the questiA:m 
of dropping Dastur and Company as 
far lis Bokaro project is concerned? 

8IIri S&ItJlva Reddy: No, Sir; we 
would like to make use of Dastur 
and Company 'also, but not in conflict 
with the Russian Government which 
is helping us to construct this pro-
ject. We would like to divide the 
work between the two-Dastur and 
Company and the Russians. That is 
what we are trying to do now. 

8ul Joaehim Alva: There has been 
a report in 'the press that Dastur and 
Company want their services to be 
within the public sector, namely, they 
want to become pal't of the public 
sector. After our experience of 
nearly four ~l mills, may I know 
whether Government are still uriable 
to build a unit of their own within 
the Hindulltan Steel, who shall be 
OUT exclusive consultants and we wlll 
not have all this trouble of going here 
and there? 

8hri 8aDjlva BeddiJ: Our engineers 
are uaociated with every rteel plant 

,and a large number of pur voung 
men are v~ well trained. But still, 
we- would like to take _vantage ';f 

, hiSlhly qualified tedhaicians from other 
countries alao. There i. absolutely 
no conftWt beflween the· two. 

Shm-tl BeD1lka BAy: What Ilr-
rangement did the Government have 
for other public sector steel plants 
like Durgapur? Did they base it on 
Indian skill, Indian engineering and 
capacity mainly or did • ne foreign 
collaborators insist on their own de-
signs? 

8hrl 8aDJlva Reddy: No, Sir, we 
have a Desiln, organisation which is 
slowly growing. 

it an' Indian design or was it done 
with foreign collaboration? 

Shri SaDjlva Reddy: Originally it 
was all done by foreign collaborators 
-Durgapur, Bhilai and Rourkela. 
Now, with our eXperience, we have 
built up a Design orpnisation which 
ill growing and in course of time we 
will be able to construct steel plants 
ourselves. 

Shri IDdrajlt Gupta: Ha3 the Min-
ister's' attention been drawn to the re-
port, when this team o! officials of 
the Steel Minilltry visited Moscow 
about a month ago in connection 
with discussions regarding finalisation 
of the project report, that they on 
behalf of the Government of India 
are reported to have themaelves taken 
a very lukewarm attitude towanls 
the part that Dastur and Company 
could play, and may I know whether 
it ios a fact that they did not imprNB 
sufficiently upon the Soviet authori-
ties that since the day when Bhilai 
was constructed Dastur and Company 
have made very great; headway in 
the malter of' desi:gning and consul-
tancy? 

Shrl 8ao,jlva Reddy; No, Sir, ~e 
representatives of the Government of 
India· were accompani~ by, Dilstur 
also. Therefore, to say that they 
took 'Ii' lukewarm ,attitude is 1I0t cor-
rect. He was there and he participa-
ted ,in . the diiICussions. After that I 
had the p!easureof meetiIll the, Am-
bassadlor and others. The Govern-
ment's aWt1.ide is that as many ,Indian 
tedmicia.ns lIB pClIISible must be as-
sociated with this project and Das-
tur must be eiven his dUe share to 
the extent it is possIIDle withoot com-
ing into conftict', wi~ . the Rilssian. 
After all, Bokaro is more important 
to \lis than these petty confticb: .. 

,Shri Nath Pal: Mr. Speaker" Sir, 
it is ·not so simple as that. On many 
occaaioDs we have iaised this matter. 
The last staltement whiCh the hon. 
Minister made-I' am sorry to claim 
time without your permission-is very 
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different from what b~ said in reply 
to me. Is there no sanctity for what 
is being said here? In reply to Shri 
Indrajit. Gupt:a he pointed out ..... . 

Mr. Speaker: Thl!'1'e is a separate 
procedure for that. 

Expert CommIttee OR Cotton Fabrics 

+ 
{ 

Shrl BamachaDdra maka: 
*SIT. Shrl Dhuleshwar Meeaa: 

Sbrl D. D. Mantrl: 
Will the Minister of Commerce be 

pleased to refer to the reply given 
to Starred Question No. 786 on the 
28th March, 1964 and state: 

(a) whether the report of the Ex-
pert Committee on Cotton fabrics has 
since been examined by Government; 
and 

(b) if 90, the deCision taken there-
on? 

The DeIPIdF IIIDlster In the MInistry 
of c-ce (Shrl S. V. Rama-
1IWaIII7): (a) Yes, Sir. An extract of 
~ major recommendations of the 
Expert Committee is laid on the Table 
of the House. [Placed in LibTaTlI, 
See No. LT-3326164.] 

(b) The Committee has only gone 
into IIOIne of the factOrs such as raw 
cotton prices whieh go to determine 
the cost of production of textiles; and 
the findings llnd conclusions of the 
Committee are, on the whole, tenta-
tive and merely suggestive of further 
detailed investigation into several as-
pedts. The recornm.endat1ans of 1Ihe 
Commdttee have been sent to the Min-
istries ooncemed for such action as 
may be practicable. The luues belng 
of a long-term nature could only be 
reeolved In due course. 

8hrl Bullaclwl4ra UJaka: May I 
know whether any studies have been 
ma<ie by the Tariff Commission re-
garding the cost structure of cotton 
fabrics, if 90, how they compare with 
the recommendations made by this 
Expert Committee? 

Sbrl S. V. lla.masWamy: On the 
textile price structure there was a re-
port by the Tarl1r Commission. But 
this Committee has lOne into other 

aspects also. For inBtance, cost rA. 
cotton, whether production of cotton 
can be increased and whether the 
cost of 'COtton can be reduced are not 
matters which the Tariff Commission 
would go into. 

Shri RamachaDdra UIUa: May I 
know whether all the recommenda-
tions contained in the statement are 
acoeptable to Government; if not, the 
reasons therefor? 

Shrl S. V. Ramaswamy: We have 
not l2lougbt of it because we sent It, 
first of all, to the Textile Commis-
sioner. The Textile Commislioner 
reviewed it and suggested that 
these may be sent to the Indian Cot-
ton Textile Manufacturers' Associa-
tion anlt other organisations for their 
views on the matter. 

Shrl Bbapat Jha ADd: T~e ans-
wer says that the recommendations 
are sugptive and of lao tong-term 
nature. I.t also says that '..hey have 
been sent to diJferent Ministries for 
oSuch action as they think fit. May 
I know why the Ministry which is 
responsible for setting up the Com-
mittee and making a refl!'l'ence to it, 
and nOW that after a long time this 
report has been produced, did not 
think it proper to consider the mat-
ter and give its pointed opinion on 
the recommendations made? 

Silri S. V. Ramaswamy: For instance 
it has been III1ggested that the cost of 
cotton should be broulJht down be-
cause cotton itself accounts for about 
50 per cent of the cost of textUes. 
This belongs to the f1.eld of the Min-
istry of Food and Agrlulture and the 
ICAR. Therefore, aU these matter3 
will have to be dealt with by some 
other Ministries on a long-term basis. 

Shrl SrboIvaJlrao S. Desbmukh: What 
are the speclfl.c recommendations 
made by tile Textj1e Committee let 
up in December 1962 to make recom-
men<1ations for redUCing the cost of 
textiles? 

Sbri S. V. Ramaswamy: I have 
given the list of recommendations 
which have been made by this Com-
mittee. 




